FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
ROOPAM TEXTILES TRADING PRIVATE LIMITED OPERATING IN RETAIL
TRADE OF READYMADE GARMENTS AT BHUBANESWAR AND CUTTACK,

ODISHA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/ CIN/ LLP  [Roopam Textiles Trading Private
No Limited
’ PAN:AACCR7685K

CIN U181010R2004PTC007579

2. |Address of the registered office One, Janpath, Kharvel Nagar,
IBhubaneswar, 751001

3. |URL of website INIL

4. | Details of place where majority of fixed assets are located [Metro Plaza, Baropathar, Buxi
Bazaar, Cuttack.

5. |Installed capacity of main products/ services INIL

6. |Quantity and value of main products/ services sold in last [Value- Rs.2,49,39,713.36 for

financial vear

the FY2021-2022

7. |Number of employees/ workmen

INIL

Further details including last available financial statements
(with schedules) of two years, lists of creditors, relevant
dates for subsequent events of the process are available at:

Can be obtained by sending
mail at
roopam.cirp@gmail.com

Eligibility for resolution applicants under section 25(2)(h)
of the Code is available at:

Can be obtained by sending
mail at
roopam.cirp@gmail.com

10.

Last date for receipt of expression of interest

14.10.2023

11.

Date of issue of provisional list of prospective resolution
applicants

24.10.2023

12.

Last date for submission of objections to provisional list

29.10.2023

13.

Process email id to submit EOI

roopam.cirp@gmail.com

Sd/-

Date: 29.09.2023

Place : Cuttack Payal Agarwal
Resolution Professional

Reg No: IBBI/IPA-001/IP-P-02254/2021-22/13571
For: Roopam Textiles Trading Private Limited
AFA Valid Upto-28.11.2023

Address: Old College Lane, Nimchouri,
Cuttack-753002, Odisha
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AFFIDAVIT

|,Prabodha Kumar Sahoo,
S/o- Lakshmidhar Saman-
aray, resident of Ward No.
10,
Konark, Dist-Puri,
752111, Odisha declare by
his affidavit No . 23 dtd-
15/09/2023
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Phone (06854)—232202
The Jeypore Co-operatlve Urban Bank Limited

M .G.Road, JEYPORE - 764 001, DIST.: Koraput (Odisha) Email -
s urbanbank 1eypore@gma;l com
LET US GROW TOGETHER
: Date 27.09.2023

Letter No. 84
3 TENDER CALL NOTICE

The Jeypore Co-operative Urban Bank ltd., Jeypore invited
sealed quotations “from the intending registered manpower services
provides for providing manpower hereunder for deployment for a period of
1 year. Quotation shall accompany with the following documents with term
and conditions.

1. Registration certificate of establishment under Odisha shop and
commercial establishment Act. 2. Registration of establishment of EPF
number. 3.Copy of Letter of ESIC 4. Copy of PAN Card. 5. Copy of Valid
GST registration numbers.

_ Thetender papers should reach to the Bank on or before seven
days after publication.The Authority reserves the right fo accept or reject
‘any or all quotation without ning any reason thereof,

For further details, you can get in our notice board and contact
for enquiry - 9437233807.

onwards | shall be known as Category of Post | Qualification Required
Prabodha Kumar Saman- | Manpower
- i ; Data Entry | Graduation from any discipline with | 3
tsa:;y fo:;a"bf u;v.z':e Py eroseS Operator (DEQ) | computer and accounts knowledge.
j§ = anoaha el Sd/-Secretary, Jeypore Cooperative
Samantaray Urban Bank Ltd. Jeypore
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BJP central leadership
in hectic parleys with
AIADMK through
mediators

STATESMAN NEWS SERVICE
NEW DELHI, 28 SEPTEMBER

The Bharatiya Janata Party,
which was taken by surprise
when the ATADMK announ-
ced it would leave the Nation-
al Democratic Alliance (NDA)
earlier this week, is making
hectic efforts to mend fences
with its southern ally.

A top leader to repair
relations with the erstwhile
ally. The senior party leader,
aUnion minister, is expect-
ed to submit areport on the
current situation, the con-
cerns ofthe AIADMK and the
response from the party
cadre, according to party
functionaries. The party has
started an exercise to take
stock of the events that led
to the allies' breakup.

On Monday, AIADMK had
announced a formal sepa-
ration from NDA, accusing

s:the BJP’sTN leadership of not
shewing respect to its past
and present leaders. The

partyalso announced thatit /

will be contesting the 2024
election with its other allies.
The AIADMK leadership in
the past conveyed to the BJP
their “discomfort” with its
state unit president KAnna-
malai’s over his statements
on the Dravxdlan party’s
leaders.

A top BJP leader claims
that the central leadership of
the party has intervened to
"salvage" the circumstance,
anticipating that the two
parties would put the past
behind therh and start over.

"All state leadérs have
been instructed not to remark
on the alliance since the
central leadership is highly
interested in preservingit. On
condition of anonymity, the
leader cited above stated
that meetings "will take place
over the course of the week
and a decisionswill be
announced,"

Speakingon the condition

of anonymity, asecond leader

claimed thateven though the -

BJP state chief's comments
"had been brought to the
attention of the centrallead-
ership, the issue had been
allowed to get worse.
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“Ipertain’ ‘to one and the

—

AR e et - e
dt.26/09/2023. We intend to create mortgage against the
said property with 5BI, SME Chandaka HC Branch for availing
credit facility. If found by anybody please contact us, Mob
N0.9937092061 and SBI, SME Chandaka HC Branch,Branch
Code-B3834, A-68, Sector-A, MIE, Bhubaneswar-751010,

same person.
Henceforth my new dob
will be 05.01.1978 for all
official purposes.

‘IBalasore, PIN-756045

Phone No.0OB74-2580087.

Regional Office: Balasore
Manikhamba, OT Road, Police Line,
Bhaskarganj, Dist.: Balasore, PIN-756001

POSSESSION NOTICE (Immovable Properties)

[RULE 8(1) OF SECURITY INTEREST (ENFORCEMENT) RULES - 2002}

Whereas, the undersigned being the Authorised Officer of Union Bank of india under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and
in exercise of the powers conferred u/s 13(12) of the Act read with Rule 3 of the Security interest
{Enforcement} Rules 2002 issued demand notice calling upon the borrower(s)/guarantor(s} in loan Alkc
mentioned below to repay the amount mentioned in the notice plus interest therson within 60 days from
the date of receipt of the said notice. The borrower{s) having failed to repay the amount, notice is hereby
given to the borrower{s)/guarantor(s) in particutar and the public in g8nérai that the undersigned has taken
the Possession of the properties describad herein below in exercise of powers conferred under Section
13(4) of the said Act read with Rule 8 of the sald Rules. The borrower(s)/guarantor(s) in particular and the
general public are hereby cautioned not to deal with the properties & any dealing with the propertiss will be
subject to the charge of Union Bank of india, Bhadrak-1 Branch for the amount mentioned below &
interest therecn. The borrower’s attention is invited to provisions of Sub-section (8) of the Section 13
of the Act, in respect of time available to them, to redeem the secured assets.

gfaaa dw ([f) union Bank

BTG Socaronss l o> Urnscrinny

BHADRAK-1 BRANCH / Liabilities due Demand Notice Description of
{Name and Address of the Borrower(s}/| as per Demand | Date / Date of Immovable properties
Mortgagor(s} Matice {in T} Possession
Borrowers: 1) Mr. Udayanath| 18,76,930.78 | 01.11.2022 | All that part & parce! of the property
Pradhan, S/o- Bansidhar|+interest &other / consisting of Residential Land &
Pradhan, 2) Mrs. Rajshree|Charges thereon | 27.09.2023 |Building over Plot No.: 266/446,

Mohapatra, W/o- Udaya Nath Pradhan, 3) Mr.
Dayanidhi Pradhan, S/o- Banshidhar Pradhan,
All are At: Patulida, PO: Attapur, PS: Soro, Dist.:

Khata No.: 137/11, Area: Ac.0.06 dec., Mouza:
Patulida, At Patulida, PO: Attapur, PS: Soro,
Dist.; Balasore, in the name of Sri Dayanidhi
Pradhan & Sri Udaya Nath Pradhan.

Date: 28.08.2023, Place: Balasore Sd/- AUTHORISED OFFICER, Union Bank of India

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ROOPAM TEXTILES TRADING PRIVATE LIMITED OPERATING IN RETAIL
TRADE OF READYMADE GARMENTS AT BHUBANESWAR AND CUTTACK, ODISHA
{Under Reguiation 36A{1} of the Insolvency and Bankruptcy Board of india (Insolvency -
Resolution Process for Corporate Persons) Regulations, 2018)

RELEVANT PARTICULARS

A

Name of the corporate debtor along with
PAN/ CIN/ LLP No.

Roopam Textiles Trading Private Limited
PAN:AACCR7685K CIN U181010R2004PTC007578

Address of the registered office

One, Janpath, Kharvel Nagar, Bhubaneswar, 751001

URL of website

Nit.

ol Bt 0 B

Details of place where majority of fixgd
assels are located

Metro Plaza, Baropathar, Buxi Bazaar, Cuttack

instalied capacity of main products/
services

INIL

Quantity and value of main products/

* {services sold in last financial year

Value- Rs.2,49,39.713.36 for the FY2021-2022

Number of employees/ workmen

i

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be obtained by sending
mait at
{roopam.cirp@gmail.com

tligibility for resolution applicants
under saction 25{2)(h} of the Code is
available at:

Can be obtained by sending
mait at
roopam.cirp@gmail.com

10.

Last date for receipt of expression of
interest

14.10.2023

1

Date of issue of provisional list of
prospective resolution applicants

24.10.2023

12.

Last date for submission of objections
o provisional list

29.10.2023

13.

Process email id to submit EOI

roopam.ciip@gmail.com  #

e
Date: 28.09.2023
Place : Cuttack

Sd/- ‘

Payal Agarwal

Hesolution Professional

Reg No: IBBIAPA-001/1P-P-02254/2021-22/13571
For: Roopam Textiles Trading Private Limited

AFA Valid Upto-28.11.2023, Address: Oid College
Lane, Nimchouri, Cuttack-753002, Odisha

B
. Mr
{Primz
Ajay Ki
2. 24
Bhoga
Odisha
2. Nr.
Applici
At. |
Aaruhe
Dist.. B
1. Bij
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